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To,

The Ld. Principal District & Sessions Judge (HQs), Central, THC.
The Ld. Principal District & Sessions Judge, East, KKD.

The Ld. Principal District & Sessions Judge, South, Saket.

The Ld. Principal District & Sessions Judge, Notth-East, KKD.
The Ld. Principal District & Sessions Judge, Shahdara, KKD

The Ld. Principal District & Sessions Judge, South-West, Dwarka
The Ld. Principal District & Sessions Judge, West, THC.

The Ld. Principal District & Sessions Judge, South-East, Saket.

@&.@Mf:us\:*

Sub.: Practical Training of Newly recruited Officers of Delhi Higher Judicial
Service w.e.f. 16™ October to 31% October, 2025.

Respected Sir/ Madam,

[t is to inform that 08 (Eight) newly recruited Officers of Delhi Higher Judicial
Service (DHJS) have reported to the Academy for their Four months’ Foundation
Course. As per the approved Training Calendar 2025, the newly recruited DHIS
Officers are required to undergo Practical Training by way of Court-attachment in
District Courts.

Therefore, it is requested that the newly recruited DHIS Officers (under
training) may kindly be attached with the Courts as per schedule enclosed as
Annexure-A w.e.f. 16" October to 31% October, 2025,

[f the Mentor Judicial Officer with whom the Trainee DHJS Officer has been
attached, happens to be on leave or is unavailable due to any administrative/ancillary
reason, the trainee officer may kindly be attached with the Link Officer/another
Judicial Officer of similar jurisdiction in your district. In case the Mentor Judge is
transferred, the trainee officers may be attached with the successor Judge. In
such an eventuality, copy of the order of attachment may kindly be sent to the
Academy for information and record.

. po o With regards,
g A C\l udy Gt ) Yours faithfully,
]
At/ =
Poi-L igv-\g‘% [) omeh (Rajesh Kumar Singh)
o\ Encls.: As above
@Wd“‘% W No. DJA/Trg/FC/Batch-XVI (DHIS)/1981/2025! 13" October, 2025
ad
10
W™ Copy for information to: /

. The concerned Trainee DHIS Officers.
(Rajesh Kumar Singh)
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MOST IMMEDIATE / OUT AT ONCE

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

TIS HAZARI COURTS : DELHI
27738-2774Y ol 0 0CT 2025
No. /JOTP/Gaz./PDJ West/2025 Dated, Delhithe .
Copy forwarded for information and necessary action to:-

The Officer Incharge, Pool Car, Tis Hazari Courts, Delhi.

The Judicial Officers concerned of West District, Tis Hazari Courts, Delhi.
The Branch Incharge, Care Taking Branch, Tis Hazari Courts, Delhi.

The PS to Ld. Principal District & Sessions Judge, West District, Tis
Hazari Courts, Dethi for information.

5. For uploading on LAYERS.

/G/F‘or uploading on centralized website through :E/Ri

Ll A

(Ala“V‘ Pta)
Officer Incharge (dudicial Branch)
DJ (Commercial)-05, West Distt.
For Principal District & Sessions Judge (West)
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Practical Training of 8 newly recruited Officers of DHJS (2025 Batch)
w.e.f, 16.10.2025 to to 31.10.2025

Annexyre 'A'

SL | Name of Trainee [Name of Mentor Judicial Prcs?nt ermfer Place of Date of
il DIrier Officer posting Posting | Attachment
Mr. Sonu Agnihotri District Judge East KKD 16};2522052 ;o

I IMr. Akbar Siddique | Mr. Praveen Singh ASJ North-East KKD 2525:0133%);;0
Mr. Devender Nain PO MACT Nonh—Eagt KKD 2%;(1302%52;0

Mr. Devinder Kr. Jangala | District Judge | South-West | Dwarka 1618“1022%)?2 ;0

: I\I\gzﬁwlcm e Ms. Vandana Jpin ASJ South-West | Dwarka 252;33%220
Mr. Tarun Yogesh POMACT | South-West | Dwarka 22’:233205220

Mr. Kuldeep Narayan District Judge (South-East |Saket 16]812[:)2%52;0

3 |Mr. Sunil Choudbary | Mr, Vishal Singh ASI [SowhBast [Saket | %510292°%
Mr. Sudesh Kumar POMACT | South saker | 2100025 10

Ms. Shuchi Laler District Judge |  East KKD 161- ;2321{’)52 ;"

4 [Mr. Honey Mr. Sameer Bajpai ASJ Shahdara KKD 2;;232%52;"
Mr. Vijay Kumar Jha POMACT | Shahdara | KKD ‘2%11_2';2%52;"

Mr. Harjyot Singh Bhalla | District Judge | South-West | Dwarka 161812302%;;0

5 g’f;hfr‘::f S Mr. Deepak Wason AST South-West | Dwarka 252';%%52;"
Mr. Sudeep Raj Saini PO MACT | South-West | Dwarka 2931‘(:3%52?

Mr. Rakesh Kr.Sharma | District Judge | Central THC 1?;232%3;0

6 {Mr. Ranject Singh . Mr. Vijay Shanker ASI West THC 2;. 81{15%3 ;o
Ms. Ruchika Singla POMACT | Centrl | THC 293;23‘;‘32 ¥

Mr. Satish Kumar District Judge Central THC 1615;(;32%5220

7 ;d;éiChandcr K \{~Dr. Saurabh Kulshreshtha ASJ West THC 2?281(:3%2 ;o
Dr. Pankaj Sharma POMACT | Cental | THC 25;'112'3%;“

Ms. Richa Gusain Solanki | District Judge | South-West | Dwarka 161;010232052;0

8 |Mr. Virender Negi Ms. Gurimohina Kaur ASJ South-West | Dwarka 2528123%?‘2;0
Mr. Sudeep Raj Saini POMACT | South-West | Dwarka il

31.10.2025




